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13. Haryana 9,491 9,491
14. Himachal Pradesh 4,928 4,888
15. Jammu and Kashmir 5,970 0
16. Jharkhand 23,356 23,115
17. Karnataka 20,334 16,143
18. Kerala 14,335 0
19. Lakshadweep 39 0
20. Madhya Pradesh 22,469 22.469
21. Mabharashtra 52,505 51,079
22. Manipur 2,154 0
23. Meghalaya 4,651 0
24, Mizoram 1,247 0
25. Nagaland 1,691 0
26. Odisha 13,306 13,306
27. Puducherry 0 0
28. Punjab 16,657 0
29. Rajasthan 25,928 25,793
30. Sikkim 1,421 44
31. Tamil Nadu 34,773 34,773
32. Telangana 17,159 11,339
33. Tripura 1,807 25
34. Uttar Pradesh 80,457 13,186
35. Uttarakhand 9,212 8
36. West Bengal 20,278 0

TotaL 5,27,086 2,84,107

Closure of fair price shops

1360. PROF. M.V. RAJEEV GOWDA: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) the mumber of Fair Price Shops in the country under the Public Distribution
System, for each year since 2010, State-wise;

(b) the number of persons employed by Fair Price Shops, State-wise;
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(c) whether representatives of Fair Price Shops have expressed concerns over the
closing of shops with the proposed shift to cash transfers in the Public Distribution
System; and

(d) if so, the details thercof and the steps being taken by Government to address
these concerns?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) The State-
wise details of total number of Fair Price Shop (FPS) in country since 2010 are
given in the Statement (See below).

(b) Targeted Public Distribution System (TPDS) is operated under the joint
responsibility of the Central and the State/Union Territory (UT) Governments.
Central Government is responsible for procurement, allocation and transportation
of foodgrains upto the designated depots of the Food Corporation of India. The
operational responsibilities for allocation and distribution of foodgrains within the
States/UTs, identification of cligible beneficiaries, issuance of ration cards to them and
supervision over and monitoring of functioning of Fair Price Shops (FPSs) rest with
the concerned State/UT Governments. Therefore, no such data of persons employed
by Fair Price Shops is maintained by Department of Food and Public Distribution.

(c) and (d) A representation has been received from All India Fair Price Shop
Dealers’ Federation wherein the concerns over the proposed shift to cash transfer of
food subsidies in PDS have been raised. It has been informed to the said Federation
that the scheme of Cash Transfer of Food Subsidies has been implemented on pilot
basis in Chandigarh, Puducherry and Dadar and Nagar Haveli (Partial) only.

The scheme can be implemented in other States only on the request of the
concerned States/UTs.



Statement

State-wise statement showing total number of Fair Price Shops

SI. No. State/UT 31.12.2010 31.12.2011 31.12.2012 31.12.2013 31.12.2014 31.12.2015 31.12.2016 31.12.2017

1. Andhra Pradesh 43615 43615 44778 45322 45552 28942 29082 28663
2. Arunachal Pradesh 1568 1568 1568 1568 1568 1569 1683 1731
3. Assam 34053 34053 37124 37124 32833 41476 38948 38238
4. Bihar 44480 44480 44480 44480 44480 42117 42117 41483
5. Chbhattisgarh 10400 10400 10400 10888 10888 12305 12346 12299
6. Delhi 2508 2508 2508 2508 2508 2519 2282 2254
7. Goa 501 501 501 501 501 453 443 446
8. Gujarat 16506 16499 16930 17236 17256 17289 17212 17209
9. Haryana 9287 9370 9331 9160 9278 9355 9506 9491
10. Himachal Pradesh 4404 4404 4404 4404 4628 4857 4877 4928
11. Jammu and Kashmir 5492 5772 5902 5902 5902 5970 5970 5970
12. Jharkhand 14395 14395 14395 14395 14395 24186 23379 23356
13. Karnataka 20468 20437 20410 20393 20405 20786 20497 20334
14. Kerala 14236 14255 14267 14305 14320 14335 14335 14335
15. Madhya Pradesh 20311 20688 20688 20688 20311 22427 22409 22469
16. Maharashtra 50470 50555 50555 45828 50632 51596 51596 52505
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Sl. No. State/UT 31.12.2010 31.12.2011 31.12.2012 31.12.2013 31.12.2014 31.12.2015 31.12.2016 31.12.2017
17. Manipur 2551 2551 2551 2551 2551 2052 2052 2154
18. Meghalaya 4110 4203 4279 4202 4352 4474 4474 4651
19. Mizoram 1241 1244 1247 1247 1786 1853 1240 1247
20. Nagaland 241 259 1425 1425 1692 1691 1691 1691
21. Odisha 28744 28744 30710 29482 29482 18250 15146 13306
22. Punjab 14348 14348 14348 17815 17815 17815 16743 16657
23. Rajasthan 22830 22830 22830 23491 23491 26912 25721 25928
24, Sikkim 1414 1414 1420 1420 1420 1361 1421 1421
25. Tamil Nadu 31649 32977 33407 33490 33490 34411 34769 34773
26. Telangana# 17159 17159 17159
27. Tripura 1586 1586 1673 1755 1770 1795 1798 1807
28. Uttar Pradesh 73004 73004 73004 73004 73004 77441 78498 80457
29. Uttarakhand 8679 8713 8713 8915 8915 9119 9194 9212
30. West Bengal 20258 20253 20281 20364 20375 20278 20278 20278
31. Andaman and Nicobar 481 481 491 504 504 509 509 482

Islands
32.  Chandigarh$ 22 22 47 60 59 - - -
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33. Dadra and Nagar 77 76 76 76 76 76 62 62
Haveli*

34, Daman and Diu 51 51 51 51 51 51 51 51

35. Lakshdweep 35 36 36 38 38 39 39 39

36. Puducherry” 498 498 514 516 516 - - -
TotaL 504513 506790 515344 515108 516844 535468 527527 527086

# State of Telangana formed in June, 2014

$ Chandigarh on DBT Cash Transfer w.e.f September 2015

* Dadra and Nagar Haveli on DBT Cash Transfer in few urban areas w.e.f. March 2016
” Puducherry on DBT Cash Transfer w.e.f. September, 2015
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